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From : Ashutosh Tripathi <1ashutoshtripathi@gmail.com>
Subject : Re: ORDER passed in OA- NO- 925/2019

To : Consultant Judicial-NGT(P.B.) <judicial-ngt@gov.in>
Cc : dmgbn@nic.in, ms@uppcb.com

Email judicial-ngt@gov.in

Re: ORDER passed in OA- NO- 925/2019

Fri, Feb 07, 2020 01:23 PM

Hello,

Today morning at around 10 am few officials from UPPCB visited the site. I was very surprised that I wasn't
informed of any visit for checking STP. Interestingly builder, who is in question, was informed and his
representative were present in full strength. Few residents, which I wasn't part of, joined the officials in
their inspection. Residents had many concerns about the STP, but sadly, the officials were not very keen on
entertaining any questions. 

I was called up at very last moment. The official took my phone number and went away. May I know the
next course of action??

Regards
Ashutosh

On Fri, 15 Nov, 2019, 2:46 PM Consultant Judicial-NGT(P.B.), <judicial-ngt@gov.in> wrote:
Respected Sir/Madam,
                        I am directed to forward a copy of the order dated 1/11/19 passed in OA- NO- 
925/2019 Ashutosh Tripathi Versus State of Uttar Pradesh. for your kind perusal & necessary
action.

for further correspondence please send all the documents on the new mail-id i.e. 
judicial-ngt@gov.in
Kindly acknowledge the same.

Regards
Consultant(Judicial)
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